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ITEM NO.38+43              COURT NO.16               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  166/2024

BHAGIRATHI DASH                                    Petitioner(s)

                                VERSUS

UNION OF INDIA & ANR.                              Respondent(s)

WITH
SLP(C) No. 8412-8413/2023 (XII-A)
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA 
83175/2023 FOR INTERVENTION APPLICATION ON IA 282108/2024
IA No. 83175/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
IA No. 282108/2024 - INTERVENTION APPLICATION
 SLP(C) No. 8769/2023 (XI-B)
FOR ADMISSION and I.R.
IA No. 188464/2024 - DELETING THE NAME OF PETITIONER/RESPONDENT
 SLP(C) No. 9152/2023 (XI-B)
SLP(C) No. 12090/2023 (XI-B)
 FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA 
94396/2023
IA No. 94396/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
 SLP(C) No. 14502/2023 (XI-B)
FOR ADMISSION and I.R.
 SLP(C) No. 14951/2023 (XII)
Diary No(s). 31758/2023 (XI-B)
FOR 
FOR CONDONATION OF DELAY IN FILING ON IA 169323/2023 
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA 
169324/2023
IA No. 169323/2023 - CONDONATION OF DELAY IN FILING
IA No. 169324/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
 SLP(C) No. 10306/2025 (XII)

IA No. 215643/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
 SLP(C) No. 7614/2025 (XIV)

IA No. 57400/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
IA No. 57401/2025 - EXEMPTION FROM FILING O.T.
 SLP(C) No. 6849/2025 (III-B)

IA No. 61515/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 



JUDGMENT
 SLP(C) No. 9962/2025 (III-B)
FOR ADMISSION and I.R.
 Diary No(s). 26583/2025 (XI)

IA No. 205352/2025 - CONDONATION OF DELAY IN FILING
IA No. 205351/2025 - CONDONATION OF DELAY IN REFILING /  CURING THE
DEFECTS
IA No. 205355/2025 - EXEMPTION FROM FILING O.T.
 SLP(C) No. 19197/2025 (III-B)
FOR ADMISSION
IA No. 167138/2025 - EXEMPTION FROM FILING O.T.
 SLP(C) No. 18013/2025 (III-B)
FOR ADMISSION
IA No. 159188/2025 - EXEMPTION FROM FILING O.T.
IA No. 159189/2025 - PERMISSION TO PLACE ADDITIONAL FACTS AND 
GROUNDS
 W.P.(C) No. 1144/2025 (X)
SLP(C) No. 36005/2025 (IV-C)

IA No. 290612/2025 - CONDONATION OF DELAY IN FILING
IA No. 290615/2025 - CONDONATION OF DELAY IN REFILING /  CURING THE
DEFECTS
IA No. 290608/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
IA No. 290613/2025 - EXEMPTION FROM FILING O.T.

IA No. 290161/2025 - RESTORATION
 
WITH
MA 2342/2025 in SLP(C) No. 3822/2025 (XV)
FOR ADMISSION
IA No. 289505/2025 – RESTORATION

WITH 
MISCELLANEOUS APPLICATION Diary No(s). 64880/2025
 
Date : 16-12-2025 These matters were called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE ARAVIND KUMAR
         HON'BLE MR. JUSTICE N.V. ANJARIA

For Petitioner(s) :Mr. Abhishek Kumar, Adv.
                   Ms. Divya Jain, Adv.
                   Mr. Anshul Mehral, Adv.
                   
                   
                   Mr. Gourab Banerji, Sr. Adv.
                   Mr. Gautam Jha, AOR
                   Mr. Sweta Jha, Adv.
                   Mr. Siddhartha Jha, Adv.
                   Ms. Anupama Jha, Adv.
                   Mr. Pankaj Kumar, Adv.
                   Ms. Rakesh Talukdar, Adv.



                   Mr. Kartik Jha, Adv.
                   
                   
                   Mr. Ajay Marwah, AOR
                   Mr. Swaroopanada Mishra, Adv.
                   Mr. Mrigank Bhardwaj, Adv.
                   Ms. Dhriti Sharma, Adv.
                   Mr. Rahul Kumar, Adv.
                   
                   
                   Mr. Jay Savla, Sr. Adv.
                   Ms. Renuka Sahu, AOR
                   Mr. Shivam Singh, Adv.
                   
                   Mr. Vaibhav Manu Srivastava, AOR
                   
                   Mr. Shikhil Suri, Sr. Adv.
                   Mr. Bharat Deep Singh, Adv.
                   Ms. M Karthiga, AOR
                   Mr. Dipanshu Tomar, Adv.
                   Ms. Wamika Chadha, Adv.
                   
                   Mr. Mukesh Kumar, AOR
                   Mr. Tenzen Tashi Negi , AOR
                   
                   Mr. Abhishek Kumar Gola, Adv.
                   Mr. Anshul Mehral, Adv.
                   Mr. Mohit Singh, Adv.
                   Mr. Manohar Naagar, Adv.
                   Mr. Ravinder Singh, Adv.
                   Mr. Sudhir Naagar, AOR
                   
                   Ms. Awantika Manohar, AOR
                   
                   Mr. Mahfooz Ahsan Nazki, AOR
                   Mr. Bhoumik Nayyar, Adv.
                   Mr. Vivek Rajan D.b., Adv.
                   
                   Ms. Ankita Chaudhary, AOR
                   
For Respondent(s) :Mr. Anil Kumar K P, Adv.
                   Ms. Ipsita Ojal, Adv.
                   Mr. Manas P Hameed, Adv.
                   
                   
                   Mr. Gautam Jha, AOR
                   Mr. Kartik Jha, Adv.
                   Ms. Sweta Jha, Adv.
                   Ms. Anupama Jha, Adv.
                   
                   
                   Mr. V, Vasudevan, Adv.
                   Mrs. Geetha Kovilan, AOR
                   



                   
                   Mr. A. Karthik, AOR
                   Ms. Smrithi Suresh, Adv.
                   Mr. Vishnu P, Adv.
                   Mr. Sugam Agrawal, Adv.
                   Ms. Veera Mahuli, Adv.
                   
                   Mr. Nikhil Jain, AOR
                   Ms. Prerna Mehta, AOR
                   
                   
                   Mr. K M Nataraj, A.S.G.
                   Mr. Raj Bahadur Yadav, AOR
                   Ms. Indira Bhakar, Adv.
                   Mr. Sharath Nambiar, Adv.
                   Mr. B K Satija, Adv.
                   Mr. Raman Yadav, Adv.
                   Mr. Arun Kumar Yadav, Adv.
                   Mr. Navin Kumar, Adv.
                   
                   
                   Mr. Ravi Sehgal, AOR
                   Ms. Roopali Lakhotia, Adv.
                   Mr. Kunal Mehta, Adv.
                   Mr. Adithya S Nair, Adv.
                   
                   Mr. Gurmeet Singh Makker, AOR
                   Mr. Siddharth, AOR
                   Mr. Siddharth, AOR
                   
                   Ms. Mariyamma A. K., AOR

          UPON hearing the counsel the Court made the following
                             

O R D E R

The pendency of these matters would also not come in the way

of  claim  petitions  being  adjudicated  by  the  Tribunals  except

finalizing the judgments.

Let the matter be listed on 10.02.2026 at 2.00 p.m.

(SACHIN KUMAR SRIVASTAVA)                       (AVGV RAMU)
  COURT MASTER (SH)                             COURT MASTER (NSH)



ITEM NO.38+43              COURT NO.16               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  166/2024

BHAGIRATHI DASH                                    Petitioner(s)

                                VERSUS

UNION OF INDIA & ANR.                              Respondent(s)

WITH
SLP(C) No. 8412-8413/2023 (XII-A)
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA 
83175/2023 FOR INTERVENTION APPLICATION ON IA 282108/2024
IA No. 83175/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
IA No. 282108/2024 - INTERVENTION APPLICATION
 SLP(C) No. 8769/2023 (XI-B)
FOR ADMISSION and I.R.
IA No. 188464/2024 - DELETING THE NAME OF PETITIONER/RESPONDENT
 SLP(C) No. 9152/2023 (XI-B)
SLP(C) No. 12090/2023 (XI-B)
 FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA 
94396/2023
IA No. 94396/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
 SLP(C) No. 14502/2023 (XI-B)
FOR ADMISSION and I.R.
 SLP(C) No. 14951/2023 (XII)
Diary No(s). 31758/2023 (XI-B)
FOR 
FOR CONDONATION OF DELAY IN FILING ON IA 169323/2023 
FOR EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT ON IA 
169324/2023
IA No. 169323/2023 - CONDONATION OF DELAY IN FILING
IA No. 169324/2023 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
 SLP(C) No. 10306/2025 (XII)

IA No. 215643/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
 SLP(C) No. 7614/2025 (XIV)

IA No. 57400/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
IA No. 57401/2025 - EXEMPTION FROM FILING O.T.
 SLP(C) No. 6849/2025 (III-B)

IA No. 61515/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
 SLP(C) No. 9962/2025 (III-B)



FOR ADMISSION and I.R.
 Diary No(s). 26583/2025 (XI)

IA No. 205352/2025 - CONDONATION OF DELAY IN FILING
IA No. 205351/2025 - CONDONATION OF DELAY IN REFILING /  CURING THE
DEFECTS
IA No. 205355/2025 - EXEMPTION FROM FILING O.T.
 SLP(C) No. 19197/2025 (III-B)
FOR ADMISSION
IA No. 167138/2025 - EXEMPTION FROM FILING O.T.
 SLP(C) No. 18013/2025 (III-B)
FOR ADMISSION
IA No. 159188/2025 - EXEMPTION FROM FILING O.T.
IA No. 159189/2025 - PERMISSION TO PLACE ADDITIONAL FACTS AND 
GROUNDS
 W.P.(C) No. 1144/2025 (X)
SLP(C) No. 36005/2025 (IV-C)

IA No. 290612/2025 - CONDONATION OF DELAY IN FILING
IA No. 290615/2025 - CONDONATION OF DELAY IN REFILING /  CURING THE
DEFECTS
IA No. 290608/2025 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT
IA No. 290613/2025 - EXEMPTION FROM FILING O.T.

IA No. 290161/2025 - RESTORATION
 
WITH
MA 2342/2025 in SLP(C) No. 3822/2025 (XV)
FOR ADMISSION
IA No. 289505/2025 - RESTORATION
 
Date : 16-12-2025 These matters were called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE ARAVIND KUMAR
         HON'BLE MR. JUSTICE N.V. ANJARIA

For Petitioner(s) :Mr. Abhishek Kumar, Adv.
                   Ms. Divya Jain, Adv.
                   Mr. Anshul Mehral, Adv.
                   
                   
                   Mr. Gourab Banerji, Sr. Adv.
                   Mr. Gautam Jha, AOR
                   Mr. Sweta Jha, Adv.
                   Mr. Siddhartha Jha, Adv.
                   Ms. Anupama Jha, Adv.
                   Mr. Pankaj Kumar, Adv.
                   Ms. Rakesh Talukdar, Adv.
                   Mr. Kartik Jha, Adv.
                   
                   
                   Mr. Ajay Marwah, AOR
                   Mr. Swaroopanada Mishra, Adv.



                   Mr. Mrigank Bhardwaj, Adv.
                   Ms. Dhriti Sharma, Adv.
                   Mr. Rahul Kumar, Adv.
                   
                   
                   Mr. Jay Savla, Sr. Adv.
                   Ms. Renuka Sahu, AOR
                   Mr. Shivam Singh, Adv.
                   
                   Mr. Vaibhav Manu Srivastava, AOR
                   
                   Mr. Shikhil Suri, Sr. Adv.
                   Mr. Bharat Deep Singh, Adv.
                   Ms. M Karthiga, AOR
                   Mr. Dipanshu Tomar, Adv.
                   Ms. Wamika Chadha, Adv.
                   
                   Mr. Mukesh Kumar, AOR
                   Mr. Tenzen Tashi Negi , AOR
                   
                   Mr. Abhishek Kumar Gola, Adv.
                   Mr. Anshul Mehral, Adv.
                   Mr. Mohit Singh, Adv.
                   Mr. Manohar Naagar, Adv.
                   Mr. Ravinder Singh, Adv.
                   Mr. Sudhir Naagar, AOR
                   
                   Ms. Awantika Manohar, AOR
                   
                   Mr. Mahfooz Ahsan Nazki, AOR
                   Mr. Bhoumik Nayyar, Adv.
                   Mr. Vivek Rajan D.b., Adv.
                   
                   Ms. Ankita Chaudhary, AOR
                   
For Respondent(s) :Mr. Anil Kumar K P, Adv.
                   Ms. Ipsita Ojal, Adv.
                   Mr. Manas P Hameed, Adv.
                   
                   
                   Mr. Gautam Jha, AOR
                   Mr. Kartik Jha, Adv.
                   Ms. Sweta Jha, Adv.
                   Ms. Anupama Jha, Adv.
                   
                   
                   Mr. V, Vasudevan, Adv.
                   Mrs. Geetha Kovilan, AOR
                   
                   
                   Mr. A. Karthik, AOR
                   Ms. Smrithi Suresh, Adv.
                   Mr. Vishnu P, Adv.
                   Mr. Sugam Agrawal, Adv.



                   Ms. Veera Mahuli, Adv.
                   
                   Mr. Nikhil Jain, AOR
                   Ms. Prerna Mehta, AOR
                   
                   
                   Mr. K M Nataraj, A.S.G.
                   Mr. Raj Bahadur Yadav, AOR
                   Ms. Indira Bhakar, Adv.
                   Mr. Sharath Nambiar, Adv.
                   Mr. B K Satija, Adv.
                   Mr. Raman Yadav, Adv.
                   Mr. Arun Kumar Yadav, Adv.
                   Mr. Navin Kumar, Adv.
                   
                   
                   Mr. Ravi Sehgal, AOR
                   Ms. Roopali Lakhotia, Adv.
                   Mr. Kunal Mehta, Adv.
                   Mr. Adithya S Nair, Adv.
                   
                   Mr. Gurmeet Singh Makker, AOR
                   Mr. Siddharth, AOR
                   Mr. Siddharth, AOR
                   
                   Ms. Mariyamma A. K., AOR

          UPON hearing the counsel the Court made the following
                             

O R D E R

The pendency of these matters would also not come in the way

of  claim  petitions  being  adjudicated  by  the  Tribunals  except

finalizing the judgments.

Let the matter be listed on 10.02.2026 at 2.00 p.m.

(SACHIN KUMAR SRIVASTAVA)                       (AVGV RAMU)
  COURT MASTER (SH)                             COURT MASTER (NSH)


		2026-02-10T10:18:54+0530
	SACHIN KUMAR SRIVASTAVA




